CENTRAL ADMINISTRATIVE TRIBUNAL
ERNAKULAM BENCH
0.A.No.435/94

Monday,this the 1lth day of April, 1994.

CORAM
HON'BLE MR PV VENKATAKRISHNAN, ADMINISTRATIVE MEMBER

1. George Varghese, S/o V.G. George,
Velukalayil, Crash Road, BMC P.O, Cochin-21.

2. T.I.Aleyamma W/o George Varghese,
Velukalayil, Crash Road, BMC P.O,Cochin-21. * Applicants

N—

By'Advocate Mr’MR Rajendran Nair.
Vs.:
1. ‘Union of India rep. by the Secretary,
Ministry of Home Affairs, New Delhi.
2. The Administrator, Union Terriitory of Llakshadweep,
Kavarathi.
Respondents.

By Advocate Mr MVS Nampoothiri.

JUDGMENT

pplicants are retired persons who served the L akshadweep
Admlnlstratan.‘ They are aggrieved by the refusal of the respondents
to grant them Island Spec1al Pay and Compensatory Allowancg% with
effect from 1.1.86 at the rate of 80% and lO% respectively in the
revised pay . scaie following the .judgments in O.A. 1274/51, 0.A.

—~—

580/93, etc.

2. T oa. 896/86 tjher Tribunal held that the  benefits
contemplated by the Government orders dated 29.9.86 could be granted
to the applicants therein and 1n OA 1274/91, the Tribunal held that
the epplicents therein are entitled to Island Special Pay.at the rate
" of 80% of the revised basic pay subject to a maximum of Rs 500/— per
month, and Compensatory allowance at the rate of 10%, subject to_a'

maximum of Rs 150/~ per month with effecft from 1.1.86.

3. Applicants have produced the judgment' in 0.2 580)93, etc.
in support of their claim. It is conceded by respondents that
applicants herein are similarly situated as applicants in O.A.” 580/93

except that they have aleedy retired. from 'service.

- | - | L2/



fe s

ony, £ 4
é

4. In the circumstancgs, I difect respondents to grant the
benefits 'éxténded »té» the applicants in the aforesaid OAs to the
applicants herein also. rArfears of pay., penéion, commutéd portion of
the pension and 6ther pensiohéry benéfitsv shall be paid to the

applicants within six months of the date of this otder.

5. Application is allowed.

Dated the 11th April, 1994.

8
. PV VENKATAKRISHNAN
ADMINISTRATIVE MEMBER
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